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DEMONSTRATION BY ALL INDIA STUDENTS
FEDERATION AND ALL Inpn Youtm
FEDERATION

*543, SHRI B. K. DASCHOWDHURY:
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether any/ demonstration was
held on the 17th November, 1969 by the
All India Students Federation and the
All-India Youth Federation near Parlia-
ment House;

(b) whether any mcmorandum demand-
ing yment on, a ban on
retrenchment and amomanon, voting rights
at 18 and distribution of arable fallow land
among landless peasants was submitted to
the Government; and

(c) if so, the reaction of Government
thereto ?

DECEMBER 13, 1969
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THE MINISTER OF EDUCATION
AND YOUTH SERVICES (Dr. V. K. R.
V. RAO): (a) to (c). A statement is
placed on the Table of the House. [Placed
in Library. See No. LT—2341/69.]

COMMITTEE TO DEAL WITH APPOINTMENTS/
COMPLAINTS IN LABORATORIES UNDER
C.SIR.

*544. SHRI N. SHIVAPPA : Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased to state :

(a) whether any Committee had been
set up to deal with UPSC’s appointments
and complaints in Laboratories under the
supervision of the Council of Scientific
and Industrial Research;

(b) if so, the recommendations made
by the Committee; and

(c) the reaction of Government in this
regard ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V. K. R.
V. RAO) : (a) U.PS.C. does not deal
with appointments and complaints in the
Laboratories of the Council of Scieatific
and Industrial Research. Therefore, no
committee has been set up to deal with
them.

(b) and (c). Do not arise.
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DEMAND FOR CESSION OF KASHMIR FROM
INDIAN UNION BY PLEBISCITE FRONT

*546. SHRI YAINA DATT SHARMA :
SHRI BRIJ BHUSHAN LAL :
SHRI SURAJ BHAN:

SHRI JAGANNATH RAO
JOSHI :
SHRI SHARDA NAND :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that the Plebis-
cite Front has been working for the support
of such demands as cession of Kashmir
from the Indian Union;

(b) whether such acts are treated as
criminal offences under the provisions of
the Unlawful Activities (Prevention) Act,
1967; and

(c) if so, Government’s reaction there-
to?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) to (c).
The Plebiscite Front has been demanding
the right of self-determination for the
people of Jammu and Kashmir State. No
action has been considered necessary so far
t the organisation

PROMOTION OF INTERNAL TOURISM

*547. SHRI J. M. BISWAS:
SHRI INDRAJIT GUPTA :
SHRI VASUDEVAN NAIR :
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :
(a) whether it is a fact that promotion
of internal tourism has not been given pro-
per attention by Government;





